
HIGH COURT OF HIMACHAL PRADESH, SHIMLA-1 

(1st  List – PEON etc. - Contract) 

MERIT LIST/RESULT &  

ALLOCATION OF CIVIL AND SESSIONS DIVISION  
 

for the Post(s) of Peon/ Orderly/ Chowkidar/ Safai Karamchari/ 

Chowkidar-cum-Safai Karamchari (Class-IV) (on Contract Basis) on 

the Establishment of District Judiciary. 

(in response to Advt. No. HHC/Admn.3 (55)/2017- dated 14.09.2022 & Subsequent Addendum 

dated 12.10.2022) 

NOTE(S):-   

1. Out of 21 Contractual Vacancies ONLY 16 posts are available for posting. Therefore, 

the result only qua 16 Contractual vacancies are declared along with the allocation 

of Civil & Sessions Division(s), solely on the basis of the Merit List & availability of 

posts. 

2. Civil & Sessions Divisions are allocated firstly on the basis of preference of choice 

as per Merit & when all the preferred stations of choice are exhausted, then the 

stations have been allocated on availability of post(s). 

3.  If two or more candidates have scored equal marks, the candidate elder in age has 

been given preference in the appointment. 

4. The result regarding Daily Wage Post(s) will be declared, after the joining of 

candidates against Contractual Vacancies. 

5.  Appointment Letter(s) will be issued by the concerned District & Sessions Judge(s). 

 

Sr. 
No. 

Civil & Sessions 
Divisions 

UR SC ST OBC EWS PH 
Total No. 
of Post(s) 

1 
Kangra at 
Dharamshala 

06 01 01 03 04 01 16 

 

*** 



1 502456 POOJA DEVI INDER SINGH UR No No Mandi Hamirpur Shimla Kangra KANGRA 82.02

2 516741 AJAY CHAMAN LAL
EWS

(against UR)
No No Shimla Solan Bilaspur Hamirpur KANGRA 82.00

3 511245 RANJANA NARENDER UR No No Shimla Solan Bilaspur Hamirpur KANGRA 82.00

4 517532 PRITI MAST RAM
EWS

(against UR)
No No Shimla Solan Sirmaur Bilaspur KANGRA 82.00

5 507280 HIMANI SHARMA NARESH KUMAR UR No No Shimla Solan Mandi Kangra KANGRA 81.87

6 518245 RESHAV JASWAL ASHWANI KUMAR
EWS

(against UR)
No No Una Hamirpur Bilaspur Kangra KANGRA 81.83

1 515753 DEESHU HARDEV SC No No Shimla Solan Bilaspur Kinnaur KANGRA 81.80

HIGH COURT OF HIMACHAL PRADESH, SHIMLA

Sr. 

No.
Roll No. Candidate's Name

Father/Husband's 

Name
Category

 Differently 

Abled 

Person(PH/

Divyang)?

PH Type

Preference of posting opted  by the Candidates in their Online 

Application Form
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{Firstly on the basis of 
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availably of Post(s)}
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Preference
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Preference

Third 

Preference

Forth 

Preference

:: Unreserved/General ::                      ON CONTRACT (06 Posts)

:: Scheduled Caste ::                       ON CONTRACT (01 Post)

Page 1



Sr. 

No.
Roll No. Candidate's Name

Father/Husband's 

Name
Category

 Differently 

Abled 

Person(PH/

Divyang)?

PH Type

Preference of posting opted  by the Candidates in their Online 

Application Form
Division(s) allocated 

{Firstly on the basis of 

Merit & thereafter 

availably of Post(s)}

Total

MarksFirst 

Preference

Second 

Preference

Third 

Preference

Forth 

Preference

3 518729 MAMTAJ BEGUM HABIB MOHD ST No No Una Hamirpur Mandi Bilaspur KANGRA 78.37

1 506837
VIKAS KUMAR 

KOUNDAL
SURINDER KUMAR OBC No No Kangra Solan Shimla Hamirpur KANGRA 78.72

2 518272 ANKUSH DHIMAN
PREM KUMAR 

DHIAMAN
OBC No No Una Kangra Hamirpur Mandi KANGRA 78.43

3 511905 VIVEK SHARMA LAKSHMI CHAND OBC No No Shimla Solan Mandi Kangra KANGRA 77.86

1 517716 VINEET THAKUR RAJINDER KUMAR EWS No No Una Hamirpur Kangra Shimla KANGRA 81.83

2 507162 SAGAR SINGH GULAB SINGH EWS No No Mandi Kinnaur Hamirpur Shimla KANGRA 81.33

3 510645 PRATIBHA THAKUR DINA NATH EWS No No Shimla Solan Bilaspur Mandi KANGRA 81.17

:: Economically Weaker Section (EWS) ::              ON CONTRACT (04 Posts)

:: Scheduled Tribe ::                       ON CONTRACT (01 Post)

:: Other Backward Classes (OBC) ::                ON CONTRACT (03 Posts)
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4 509964 ANUPAMA PRATAP SINGH EWS No No Bilaspur Shimla Hamirpur Solan KANGRA 80.90

1 501240 AJAY KUMAR LASHKARI RAM SC Yes

Blindness 

or Low 

Vision

Solan Bilaspur Kangra Mandi KANGRA 67.86

:: Physically Handicapped (Divyang/PH) ::              ON CONTRACT (01 Post)

-Sd-

District & Sessions Judge (L/TR)

High Court of HP Shimla-1

Dated: 23.12.2023
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